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Date: 01-02-2024

NOTICE

Sub : Continuous page numbering of entire Case file for quick

referencing of case documents in Court Rooms - reg

-------------------

In order to simplify the process of referencing and navigating

through case documents in the Courts, as directed by the Hon'ble Chief

Justice, continuous page numbering feature has been enabled for the case

files in the e-filing Portal w.e.f 04.01.2024.

Now, all subsequent petitions and documents filed in the case file

will be having continuous page numbers and Advocates before appearing

in Court, may update page numbers in the their physical copy of case

bundle, in accordance with the 'View Case Bundle' in 'My Case' tab in

the Advocate Dashboard in the e-filing portal.

A screenshot of the 'Case Bundle' view in the e-filing portal is

appended herewith for easy reference. The e-Filing Help Desk, IT

Section (0484-2562557) can be contacted for technical assistance, if any.

(By Order)

P Krishna Kumar
REGISTRAR GENERAL

Encl:- As above

To:-

The Advocate General, Ernakulam.

The Director General of Prosecutions & State Public Prosecutor, Ernakulam.

The Additional Advocate General, Ernakulam (2).

The Additional Director General of Prosecutions, Ernakulam.
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The Deputy Solicitor General of India, Ernakulam.

The Member Secretary, Kerala State Legal Services Authority, Ernakulam

The Director, Kerala State Mediation and Conciliation Centre, Ernakulam

The President, Kerala High Court Advocates’ Association, Ernakulam

The Chairman, Bar Council of Kerala, Ernakulam.

The Vice-Presidents, Kerala High Court Advocates’ Association,

Ernakulam(2).

The State Attorney, Advocate General's Office, Ernakulam.

The Secretary, Kerala High Court Advocates’ Association, Ernakulam.

The General Secretary, Kerala High Court Senior Advocates'

Association, Ernakualm

The Secretary, Indian Law Institute, Kerala, Ernakulam

The Senior Counsel, Government of India (Taxes), Ernakulam.

The President, Kerala Federation of Women Lawyers, Ernakulam.

The Secretary, Rule Committee under Section 123 CPC, High Court.

The President, Kerala High Court Advocates’ Clerks’ Association,

Ernakulam.

All Controlling Officers, High Court

All Officers and Sections, High Court.

The Secretary, High Court Legal Services Committee, Ernakulam.

The Private Secretary to the Chief Justice, High Court.

The Private Secretaries to Judges, High Court.

The Confidential Assistants to the Registrars and the Additional Registrar

(General Administration), High Court

The Court Keepers, High Court

The Admn. Records Section, High Court

The Notice Board, High Court

The File/Stock File

Copy submitted to :

The Honourable the Chief Justice and the Honourable Judges
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